26  Re, guality of

sions) of the University Grants Com-
mission for the year 1970-71
togetber with the  Audit Report
thereon, under sub-section (4) of
section 19 of the University Grants
Commission Act, 1856, ([Placed in
Libraypy. See No. LT-5317/73),

SHRI CHAPALENDU BHATTA-
CHARYYIA (Giridih):  Sir, therc
hag been a serious lapse on the part
of the University Grants Commission.

MR, SPEAKER. This is not th
oceasion,

SHR! CHAPALENDU BHATTA-
CHARYYIA: Sir, students have been
refused admuission. Regarding this I
want to say something. We wouid
request the Minister to say somethiny
about this.

MR. SPEAKER: You should give
1t 1n wrniting. Then we shall see
what we should do. 1 cannot permit
you now for that. Now, Dr. Henry
Austin.

COMMITTEE OF PRIVILEGES
SECOND REPORT

DR. HENRY AUSTIN (Ernakulam):
Sir, 1 beg to present the Second Re-
port of the Committee of Privileges.

B

RE. QUALITY OF WHEAT AND
RICE SUPPLIED IN MAHARASHTRA

DR. KAILAS (Bombay South):
Sir, 1 give notice under Rule 377 to
raise the following matter of urgent
public importance.

There ig growing confusion pre-
vailing in the retajl and wholesale
grocery shops and Government ration
godowns, particularly in Bombay and
Mabaraghts in genersl as the Govern-
ment godowns supply inferior gua-
lity ¥ wheat and rice containing
ebout 80 per cent exiraneous matter
like gond, stones etc. to the ration
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shops and they do not maintuin re-~
gular -full Supply of whear, 1ice and
sugar. The wholesalers do not
maintain a regulay supply of cdible

ol and sugar ete. to retail shop-
keepers,

I request the Minister for Agnicul-
ture and Home Affarrs to bring to the
flotlce of Government godown-
Reepers, wholesalers ang retailers,
thewr sncial obligaiion and ty See
that  the Supply witn the  sand
IR 15 nut  adowed {o be sup~
plied to retan] shops snd irim
retayl shopkeepers to the consumers,
1t 15 unfortunate that the consum-r;

quene up to get thewr ration but go-
back home di~appointed as most of
the fair price shopg dwplay that no
-Hga , Iice and edible o1l are availabje
after selling to a few. Even wheat
ls not avauable 1n many ration shops
tu uil card holders. It is strange that

it aagher price 1s paid, these articles
are available Th;g resulls in law
and order problem,

Sir, there is no guarantee from the
State Government to supply the mini-
mum quantity of good quality of ricc
and unadulterated coarse-grain and
rationed articles.

Sir, recently, the Government of
Maharashtra appointed six Com-
mittees for consumer articles. I do
rot know what iz the sanctity of this
gentleman’s agreement? These gen-
ti-men have broken their promise
several times in the past and I om
sure they are going to break thic
promise again and hence, there should
be some statutory “Bandban” provi-
sion—s0 that the prices do not go up
again in future.
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THE MINISTER OF AGRICUL-
TURE (SHRI F. A. AHMED): Asthe
hon. Member will appreciate the
distribution of foodgrams and sugar
is done by the State Government The
hon. Member has made allegations
which are of a general nature. 1
shall certainly commurmucate these to
the State Government and ask them
to look into 1t.

MR. SPEAKER: We adjourn for
lunch now and we shall re-assemble
at 3 pmy

1 thank hon. Memberg for the very
fine, wonderful warming wh.ch thev
gave me on my birthday, the finest
warming

SHRI 8. M. BANERJEE: Wish you
the best of luck, Sir.

an

MR, SPEAKER: I shall remember
this warming all the time.
1406 hrs,

The Lok Sabha adjourned for Lunch
till Fifteen of the Clock.

——— ———

AUGUST &, 1878 Customs, Gold (Control) 272
ete. Bill

The Lok Sabha reassembled after
Lunch at threg minutes past Fiftees
of the Clock.

[Mr, DEPUTY-SPEAKER in the Chair)

CUSTOMS, GOLD (CONTROL) AND
CENTRAL EXCISES AND SALY
(AMENDMENT) BILI—Contd.

MR. DEPUTY-SPEAKER: We
1csume discussion on the following
motion moved by Shri K. R, Ganesh
on the 1st August, 1973, namely: —

“That the Bfll further to amend
the Customs Act, 1962, the Gold
(Control) Act, 1968 and the Cen‘ral
Excises and Salt Act, 1944, as amen.
ded by passed”.

Shri Ramavatar Shastri to continue
hi. speech,

ot ay fand (wher) : IS
wdren, faw svw & Ak ¥ vawT FwmAy
g A At R wEA A ?

MR. DEPUTY-SPEAKER: What?

SHR] MADHU LIMAYE: About

hunger-deaths in Origsa.
MR DEPUTY-SPEAKER: No, no.
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